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Perquisites: (1) Company’s contribu-
tion towards Provident Fund; (2)
Company’s contribution towards
Pension/Superannuation Fund; (3)
Gratuity; (4) Medical benefits for
self and family; (5) Leave Travel
concession; (6) Leave; (7) Furnish-
ed residential accommodation; (8)
Free use of car with driver; (9) Free
teleshone at residence; and (10)
Fees of Clubs.
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"IDPL Unit at Balascre

240, SHRI JENA BAIRAGI: Wili
the Minister of PETROLEUM AND
CHEMICALS AND FERTILIZERS be
pleased to state:

(a) whether there is a proposal for
setting up one of the units of iDPL
in the coastal district of Balasore in
Orissa to bring it op the industrial
map of India; and

(b) if so, what steps have been
taken and when the project will be
taken up?

THE MNISTER OF PETROLEUM
AND CHEMICALS AND FERTILI-
ZERS (SHRI H.N.BAHUGUNA): ({(a)
and (L). The Indian Drugs and Phar-
maceuticals Limited (IDPL) are
exam.ning the possibility of setting up
a joint sector drug formulation-cum
Phyto chemical unit in Orissa in joint
participation with the Industrial
Promotion Investment Corporation of
Orissa Limiteq (TPICOL). The feasi-
bility report for this unit has yet to
be prepared by IDPL. ‘Government
will take a decision in regard to the
setting up of such a unit depending

on the merits of the proposal.
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Robbing of Passengers of Kasganj-
Kanpur Section of N. E. Railway

242, SHRI SUKHDEO PRASAD

VERMA:

SHRI AHMED M. PATEL:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether passengerg of the Kas-
ganji-Kanpur section of the North~
Eastern Railway were robbed of the
belongings on the night of 11th Octo-
ber, 1977; and

(b) 1f so, the tota] loss of life and
property and the necessary actions
likely t5: be taken to prevent such
‘happenings?
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEQ NARAIN): (a) No passenger
was robbed of anything on the Kas-
ganj-Kanpur Section on 11-10-77.
However, one unarmed RPF Rakshak
escorting 115 UP Passenger during the
day challenged four criminals who
were cutting rexine cloth in a 1st
Class coach. The criminals beat the
Rakshak and robbed hisg cap and
Rs. 50/- cash and did not allow him
to get down at the next halt. All the
four criminals got down when the
train started from Patiali Railway
Station. The Government Railway
Police, Xasganj have arrested two
criminals and are pursuing investiga-
tion.

(b) There was no loss of life or
property. This was a stray incident
and al] efforts are being taken to bring
the culprits to book.
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